
Government of Jammu and Kashmir 
General Administration Department 

Civil Secretaria~ Srinagar 

Notificotlon 
Srinagar, 251

h of October. 2019 

SRO: 678.- In exercise of the powers conferred by proviso to Article ~O!J ,,r tlw 
Constitution of India. the Gcwemor is pleased to direct that the cadre of the .1.111111111 

and Kashmir Services Selection Board for the Union Territory of J:m11nu :nul 
Kashmir, upon exclusion ofthe poslc; of Union Territory of Ladakh. sholl curnpri~~· 
the posts as indicated in Schedule-T to this notification. suhJccl tn an~ 

modifications as may be necessary. 

- ~~w.t-'j 
(Dr. Farooq Ahmad Lone) lt\S 

Sccrdarv to the Government. 
General Administrntion Dcpm tm~nt 

No. GAD(Ser)Genl/129/2019 

cop, to the: 

I. Advocate General, J&J<_ 
2. Principal Accountant General, J&K 
3. All Financial Commissioners. 
4 Director General ofPohce. J&K. 
S All Principal Secretaries to the Government. nt. New Delhi. 
6 Principal Resident Commissioner, J&K Go\lemmc 
7 Chief Electoral Officer. J&K_ r 
8 All Commissioner/Secrctz~rics to the Govemmen · 
9 Chairperson. J&K Special Tribunnl 
10. D1rector General. rMPARD. J&K. 
II. DIVIsional Commiss•oncr, Jammu I Kas1'."''r;or: 
12. All Heads of Dcpnrtments I Mnnngmg Dm:c · 
13. 1\11 Deputy Commissionc~. 
14 Oirettor. E,.(lntcs, J&K. 
I• . 1 nd Mu~eum~. 

J Dm~ctor. Achieve~. Archnco ot.'Y a · 

Dated:25. I 0 .::!0 I 0 



16. Director, lnfvrmnlion . .I&K. 
11. Sccretnry. J&K Public Service Commis~inn. 
lit Sccrt'tnry, J&K Lcgislntive Assembly. 
19. Sccn.'tnry, J&K Sc:rvrces Seleclron Bonrd. 
20. Gencml Mnngcr, Govcmment Press. Srinognr/ Jammu. 
21. Private Sccretnric:s to Advisor (K) I (G) I (S) I (KS) I (f) to the Governor. 22 Prlvnte Secretary to the Chief Secretory. 

23 Private Secretory to Secretory to the GovemmenL Gencrnl Adrnini~rr:uion Dqm. 24. Government Order file/Stock file 


